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_ -- NOT-IFICNEION ‘
1: is notified for infonnation és al11§:tin5m:nei11 am: Friday, the 14'“ April 2023, has

been declared as a holiday for this -£?§burt=m'1d'"the Courts Subordinate it; enmcergnnt of
birthday_0fDr. B. R. Am'nedka_r.

In lieu of Friday, the i4“‘ April 2023, samraay, the 2"“ December 202B."has,,been
declared as a.- Cmnt sitting day‘ forthis Court and Second Saturday, the 09"‘ September 2023
has been declared as a cmsitting dayM.Courts Siilaordinaie to it. -

The cases fiided for Friday, the 14* April this.:C6mft Slfiflfl be taken up on
Monday, the.17“‘ Apxi1"2023, in addition-itflthe-casesaalready fi;{Bd’for the $P.1id-date, and the
cases fixed_ before the Courts Subordinate in ii on 14?“ April .2023 shall be taken up on
Saturday, the 15”‘ April, .2923-in.additioniozthe-caseseaigeady fi_xe'd for-the said date.

BY; ORnER’o1=.*1:Hn comm

Sdl-
_ .(RAV.INDERL_l)U1).E3'Az).

Endst N0. 1115-1167/I-G=4/Genl.-UDHC V Dated 12.04.2023 .

C.'°P-7 t°:' . ' - - '
1. The Secretary, Govt. of India, Ministry of Home Affairs, R. No. 113, Gate N0. 4,

2. The"Secre£ary, Minietry -of Law, Justice &;<€o‘=~Aft'airs, . Govt. .-cii-‘ilndial. Iaisalmet
House, New Delhi.

3. The Pxinoipal Secretary (Law, Justice 8: LA), Delhi. Secretariat, ZIP Estate, New
‘Delhi.

' The Secretary General, Supren1'e¢C01;rt oflndia, fI‘i1Bk'Marg, New Delhi.
The Registmrs General, All-High Coiirte oflnflia. = ‘ _
The Pfincipa1*Dislfict & Session$J1ldgc->?.QHeadq;ij'iai-ters), ‘Tis1‘I%’Cou1-ts, Delhi.
The Principal Distfict &..Sessio'iis ilrdgeffiiaat); "I§a1-karldqioimia
The Pri._ncipal District &,§SBS'3iO1f1s .Iiiflgei7(NeW_D'e1hi)',§=Patifi1fi EHINSB NW
Delhi. - " -
The PrincipalDistrict &..-Sessions Judge {Sour}: West), Dwarke Goarts, NewDelhi.
The Principa1Diétrict ex Sessioneifliige '(_?iIWeét),_:'-I_‘§is-iiaifrexi-*Clo1i'r‘£s;;'Del1f1l
The Principal Dienfiet & Sessioné Juflge (Nmfh West)‘, Rohini, Delhi. .
The I’-1in§:ipal_District 8.: Sessione Judge_:(Soul]1)_,_Sakef. C’0uIt5,.Dell1i. '
The Principal',=Disl1=ict .& Sessinps"Iu;lgc<(Nortl1-East)",Kaikarddoma Courts; Delhi.
The PrincipfiI'District & Sessions Iufige (South Eaét), Saket, New Delhi.
The Principal lDistricE &. Sessions Jiidge (Shahdara), Karkardoomw Couflsyflelhi.
The~Principa1 Diet:i&§?a.Sessions.JuElg.6';fPC ACE.) (CB1)fR,ACC, Delhi.
The Principal District & Sessions Judge (North), Rohini Courts, Delhi. ‘
The Principal Judge {Family Courts), Dwaflca C'o'1.n'ts, New Delhi.
TheDirector’(Delhi Judicial Academy), l1warka'Co'urEs§‘1~Iew Delhi.
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The I-lony. Secretary, Supreme Coun Bur Association. New Delhi.
The I-lony. Secretary, Delhi High Coon Bar Association, New Dlflhi.
The Hony. Secretary, Delhi Bar Association, Tis Haznri, Delhi.
Tne I-lony. Secretary, Shuhdam Bur Association, Kurlcardooma, Delhi.
The I-lony. Secretary, New Delhi Bar Association, Patiala House, New Delhi.
The I-iony. Secretory, Rohini Bar Association, Rohini Courts» Complex, Delhi. "
The l-lony. Secretary, Dwarka Bar Association, Sec-10, Dwarko, New Delhi.
The Hony. Secretary, Sake: Bar Association, Sake: Court Complex, ND.
The l-l_ony. Secretary, Rouse Avenue Bar Association, Rouse Avenue Courts
Complex.
The Secretary. Ber Council of India, 21, Rouse Avenue Institutional Area, New
Delhi.
The Secretary, Bur Council of Delhi, Z16, Sirl Fon Instilulionnl Area, Khcl-Goon
Morg, New Delhi.
The Member Secretory, Delhi Stole Legal Services Authority, Pariala House, ND.
Tne Secretary, Delhi High Cour: Legal Services Committee, 35-38, LC. Block,
Delhi High Court, New Delhi.
The Organizing Secretary, Delhi High Court Mediation Center. Delhi High Court,
New Delhi.
The Superintendent, Control Jail, Tihar, New Delhi.
‘I11: Director, DD01't‘lBI’SlJl1‘l2I, Mandi House, New Delhi for unnouneemcnt in News
Bulletin.
The Director, All India Radio, New Delhlfor announcement in News Bulletin.
The ChiefEditor, UNI, 9, Rail lvlarg, New Delhi.
The ChiefEditor, PTI, PTI Building, 4, Parliament Street, New Delhi.
The Chicfildiior, The Hindustan Times, 20, K. G. Mnrg, New Delhi.
The ChiefEditor, Nav Bhnrol Times, 9-10, Bahadur Shah Zafar Mug, ND.
Regisrmr-cum-S ecretnry to Hon‘ble the Chief Justice and PS: to all I—lcn'blo Judges,
Delhi High Court, New Delhi.
JR-cum-P.A to Registrar General and PAs to all Regislrnrs!OSDs, Delhi High
Court, New Delhi. I
Registrar (IT), Delhi High Court, New Delhi for uploading the notification on the
website and intranet of this Court.
The Coordinator, new International Arbitration Center, mun High Court, New
Delhi.
Registrar (Listing), Delhi High Court, New Delhi.
All Joint Registrars, Deputy Rcgilmurs and Assistant Registrars, Delhi High Court,
New Delhi.
All A05 (I), Court Masters, Private Secretaries, Delhi High Court, ND.
A.C.P. (Security), Delhi High Court, New Delhi.
A_E. (Elect), PWD, Delhi High Court, New Delhi.
A.E. (Civil), PWD, Delhi High Court, New Delhi.
CMO In-charge, Delhi High Court Medical and Health Center, New Delhi.
‘I11: Officer In-chm:gc,_NIC, Delhi High Court, New Delhi.
Notice Board.
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQS) :DELHi

No.l2q1 7" |3l’§2- ll-lolidayslGazI2023 0% d
Sub:- Notification. tf 2 RF ll
Copy forwarded for information & necessary action to : -

1. All the Ofiicers of DHJS 8. DJS of Central District, Tis Hazari Courts, Delhi.
2.
3. The DDO/Accounts Officer (Central), Tis Hazari Courts, Delhi.
4.
5.
6.
7. The ReaderlPS to Ld. Principal District 8. Sessions Judge (HQS), TIS Hazari Courts, Delhi.
8.
9. The R&I Branch (Central) Tis Hazari Courts, Delhi for uploading on LAYERs.

The Sr. AO(J)IAO(J)/Branch In-Charges, All Branches, Central District, THC, Delhi.

The Librarian, Library, Tis Hazari Courts, Delhi.
The PRO! APRO, Tls Hazari Courts, Delhi. -
The Director, Directorate of Prosecution, Tis Hazari Courts, Delhi.

The Website Committee (EngllshIHindl), Tls Hazarl Courts, Delhi.

(m l$;EJA)
District Judge (Commercial Court) (Central)
Officer In-charge (Judicial Branch, Central)

For Principal District &Sesslor|s Judge (1-Iqs)
Delhi


